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(a) whether Government are aware 
that the cases of gastro enteritis arc on the 
increase in the C'pitai ; 

(b) if so, \'Ihether Government bave 
taken any special sleps in this regard; if 
60, the details thereof; 

(c) whelher Government ure also 
aware that the prescnt sel up of the Health 
Dtpartment of Corporalilln "as a big obs-
tacle in the way of improving measures to 
(ontlol the spre2d "f various diseases and 
insanitary conditions; and 

(d) wbether Government haye drawn 
any suitable plan to re-organise tho Depart-
ment ; if so, the details thereof and if not, 
the reasons therefor 1 

THE MINISTER OF ilEAL TH AND 
FAMILY PLANNING; AND WORKS, 
HOlIS1NG AND URBAN DEVELOp· 
MENT (SHRI K. K. SHAU): (a) Yes, 
Sir. The incidence of Gaslro·Enlelitis as 
reported by the Infectious Diseases Hospital 
of tbe Delbi Municipal Corporation, has 
shown a bigber trend this year as .ompared 
to tbe previous year. 

(b) Preventive meaSUr<S indicated 
below have been taken by the Delhi Munici-
pal Corporation :-

(i) he:>lth publicily through inser-
tiLn in local dailies, 61m 
sbows, cinema slides ; 

(iI) sei,ure and destruction of 
un"bolesome and unbygienic 
food; 

(iii) s'rict survelliance on the 
catering establishments and 
sbops engaged in preparation 
and sale of eatables ; 

(iv) facilities for anti-chOlera in-
oculations ; 

r<BUlar disinfection of all wells 
and control over all other 
snurces of non-municipal water 
lupplics. 

(c) The set up of the Healtb Depart-
ment in Delhi Municipal Corporation is 
more or Irss the samc as in other Corpora-
tions. Nece&Sary preventive steps were 
taken by the Department to control the 
spread of various diseases and insanitary 
conditions, 

(d) Does not arise, 

Amount of Idle Wealth lying with Temples 

*.120, SIIRI A, SREEDHARAN: Will 
the Ministel of FINANCE be pleased to 
state: 

(a; whether it is a fact that Temples 
in the counlry are in possession of huge 
amo unts of iul. wealth; 

(b) if so, the mps taken to utilise 
the idle wealth for educat ional and social 
purposes ; and 

(c) if not, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (8) to (c). 
Goyernment have no speci6c information 
about the wealth possessed by Ibe temples 
in the country. The temples are ordinarily 
managed either under public religious and 
charitable trusls or under private religiou s 
and charitable trusts or merely by "Sheba it" 
looking af,er the deity installed in the tem-
ple. If Ihe temples are managed under 
the trusts, the trustees have to administer 
the funds in accordance with the conditions 
of the trusts. If, however, they arc manag-
ed by the Shebait, the fUDds owned by the 
deity would be like private property of any 
individual, In eilher case, Government 
can Dot utilise tbe funds of tbe temples for 
any purposes. 
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